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(v)  National Handicapped Fmance & Development (d) 11 so, the number of addmonal weekly fl~ghcs 
Corporat ion is being set up to provide an proposed to be conducted between the two counlriec, 
additional channel of finance at concesslonal as a result thereof? 
rates to enable the handicapped persons to 

I take up self employment projects. THE MINISTER OF CIVIL AVIATION AND 
MINISTER OF INFORMATION AND BROADCASTihJS 

[English] 

Internat ional Labour  Organi ra l ion Conference 

252 D R .  T. SUBBARAMI REDDY . W ~ l l  the 
M ~ n ~ s t e r  of LABOUR be pleased to state 

(a )  whether B3rd Annual Conference of the 
l n l e r n a t ~ o n a l  Labour  Organlsat lon was held In 
Geneva, 

(h) 11 so, the number of partlclpants therc~n,  and 

fc) the maln objectlves of the l L 0  conference? 

THE MINISTER OF LABOUR (SHRI M 
ARUNACHALAM) (a) to ( c j  The 83rd Sess~on of 
the l n t e r n a t ~ o n a l  Labour  Conference of the 
International Labour Organlsatron (110) was held at 
Geneva from 4th to 20th June 1996 Delegat~ons 
comprismg of Governments. Employers and Workers 
representatives from 159 countrles Including lnd~a  
attended the Conference The Conference, Inter a l ~ a ,  
adopted . 

i i) Conventron and  Recomrnendatlon on 
H o m e w o r k ,  suggest lng a d o p l ~ o n  
lmplementat~on and periodical review of a 
n a t ~ o n a l  p o l ~ c y  on Homework, a ~ m e d  at 
lmprovlng sltuatlon of homeworkers 

( 1 1 )  called for a c h ~ e v ~ n g  the objective of full 
employment through sustained economic 
growth and 

( I I I J  adop ted  R e s o l u t ~ o n  on C;hlld Labour 
ca l l lng upon  Governments and where 
a p p r o p r ~ a t e  Employers s r l d  Workers 
Organlsat~on to develop fsrrnal p c ! ~ c ~ e s  
and set priorltles so as to ~nlmed~ately put 
an end to the most intolerable aspects of 
chdd labour 

Flight f rom l n d ~ a  t o  Malaysia 

253 SHRI SOHAN BEER W ~ l l  the M~n~s te r  of 
CIVIL AVIATION be pleased to state 

(a )  the number of fhghts b e ~ n g  operated In a 
week from l n d ~ a  to Malays~a at present 

(b ]  whether any proposal has been recelved to 
Increase the exlstmg number of f l~ghts between the 
two countrles. 

( C )  11 so, whether any negotlatlons have been 
held belwesn tho two countrws In this regard and 

(SHRI C M IBRAHIM) (a) At present 13 flights Der 
week are being operated between l n d ~ a  :nd Ma1ays.a 
by the designated carriers of both sldes 

(b) Yes sir 

( c )  and (d) Negotiations were held in A p r ~ l  1995 
but no agreement could be reached 

Welfare Schemes for Weaker Sect ions 

254 SHRI MAHENDRA SlNGH BHATl W ~ l l  t t e  
M ~ n ~ s t e r  of WELFARE be pleased to state 

(a)  the deta~ls of the welfare scemPs lntroduces 
for economically weaker sect ions ..$ Rajasthan 
alongw~th The allocations made therefor durlng :he 

last three ye. s .  

I b j  whether the amount a l loca ted  ! z v  
lmplementatlon of such schemes have been u!~!!sec 
and 

(c )  II s o  the number of people benef~ted trzm 
these schemes7 

THE MINISTER OF WELFARE ISHGi EALWAN- 
SINGH RAMOOWALIA) ( a )  to ( c )  T*ie releva-! 
lnlormation IS be~ng  collected from State G o v e r ~ m e r '  
of Rajasthan and w ~ l l  be lald on the Ta;!e :f :he 
House 

Pending Cases wi th  Industr ial  Tr ibunals 

2 5 5  s r c i i  MOHAN RAWALE 

SHRI JAI PRAKASH AGAEWAL 

Will the M:n~ster  of LABOUR be p leasez :. 
state 

[ a )  whether a large number of cases are pen:! *-; 
~n the Central Government Industrial T:bunai-c,,- 
Labour Court and State Level LaDDur Cci r ts  ' c .  a 

long time, 

(h) if so the latest pos~tlon In th8s reaard 

( c )  the reasons for pendency of !hese c a s e s  
and 

[d l  the steps taken or proposed to be lake? L.\ 
the Government for exped~t~ous tr:al of the peps nl: 
cases? 

THE MINISTER OF L A P O l ! f i  , S H R i  'b' 

ARLJNACHALAM) (a)  to ~ d )  The ~ntc!rnatl,?n IS :.v r' : 
collected 


